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13.19 hrs.

SHRI SANTOSH GANGWAR (BAREILLY): I beg to present the Sixteenth Report of the Business Advisory
Committee.

MR. SPEAKER: The other matters of urgent public importance, which I have admitted, will be taken up at the
end of the day, as already decided.

Now, the House stands adjourned to meet again at 2.15 p.m.

13.20 hrs.

The Lok Sabha then adjourned for Lunch till fifteen minutes

past Fourteen of the Clock[1h26)].

14.20 hrs.
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The Lok Sabha re-assembled after Lunch at

twenty minutes past Fourteen of the Clock.

( Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: Now, item No. 20 - Matters under rule 377, may be treated as laid on the
Table if the House agrees, and they would form part of the proceedings.

... (Interruptions)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, for Matters under rule 377, we wait for a
week’s time. If we just give a notice for ‘Zero Hour’, that is taken up. Here, we wait for the ballot
because we want certain points to be raised. It is not just a matter of laying on the Table; there are
certain matters concerning our constituencies which we want to raise. This is not a very good practice. |
must say with all humility, this is not the right way of dealing with Matters under rule 377. Scrap
Matters under rule 377; we would stop giving notices and start shouting during ‘Zero Hour’. ...
(Interruptions)

MR. DEPUTY-SPEAKER: The hon. Speaker has taken the decision. What can I do now?

... (Interruptions)

ft oraRTg AT (ATATYR) : #EIGd, &F Ta+ Sff B a1d I wwefd dd £l .. (Fagm)

SHRI PAWAN KUMAR BANSAL : Every time, this happens. So, what are we given this for? We wait
for our turn and we wait for the ballot. This comes only according to the ballot. ... (Interruptions) 3i
g6l @ fou a9a fed wiar § offeT saa fog 81 &8 <7 € 6 ‘laid on the Table’. Always this is the

casualty.

IUTEdeT ARG : 3N fave 9gd AR g

SUTEhE HEIGd IS BrSw UM BT 8, dl BH 377 Y bR ol o

ot Uo PR d9a  : I AEIGy, At AT SR BE W ¢ [ $HD SHA fHAr Sy, .. (raum)

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): It is not that it is
always laid; it is also read. Today, we are hard pressed for time. ... (Interruptions)
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$ft U9 HHUR §9e1 : HEIGY, U U P dacl dib (A BT & GHY o g, .. (der)

SHRI RAVI PRAKASH VERMA (KHERI): It would take only 15 minutes. We can extend the time of
the House by 15 minutes. ... (/nterruptions)

SHRI PAWAN KUMAR BANSAL : Sir, we can take it up at six o’clock. We would wait for that. We
can take it up at the end of the day. Treat them like ‘Zero Hour’ matters. ... (Interruptions)

I HEIG & 3BT Wisc URIE B foram T 2l
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